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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
AT NEW DELHI

REVIEW APPLICATION NO 03/2025

IN
OA NO 995/2019
CHANDER SINGH ..APPLICANTS
VERSUS
UNION OF INDIA & ORS ...RESPONDENTS
INDEX
S.NO PARTICULARS PAGE NO
1. Reply by way of affidavit in compliance of the 1-11
order dated 07.04.2024 passed by this Hon’ble
Tribunal.
2. Annexure A 12-14
Copy of the order dated 07.04.2024
3. Annexure B 15
Copy of the Permission dated 15.01.2020.
4. Annexure C 16

Copy of the order dated 22.08.2022 passed in Civil
Appeal 2003-2004/2022 by Hon’ble Supreme
Court of India

5. Annexure D 17-19
Copy of the order dated 16.05.2023 passed in Civil
Appeal 2003-2004/2022 by Hon’ble Supreme
Court of India

6. Annexure E 20-38
Copy of the joint committee report dated
15.07.2023
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7. Annexure F 39-41
Copy of the order dated 27.02.2024 passed by
Hon’ble Supreme Court of India in civil appeal

no 2003-2004/2022.

8. Annexure B
Copy of the joint committee report dated 42
22.04.2025.
Dated: 06.07.2025
Filed By:
Adv Anjali Rajput

Panel Counsel for State of Uttarakhand
Chamber no 136, m.c.setalvad Block,
Supreme Court Of India,

New Delhi-110001

9811777368
Advanjali.rajput@gmail.com
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9. That in the compliance of the above directions the review applicant herein
deposited a sum of Rs 80 Lakhs via bank draft no 308123 dated

12.09.2022.

10.That vide order dated 16.05.2023 Hon’ble Supreme court passed order as

follows:

“Let Court notice be issued to the standing/nominated counsel for
respondent no.2 - State of Uttarakhand, who would obtain
instructions and file an affidavit within a period of six weeks from
today stating on oath whether compliance has been made. Notices
will be served by all modes, including dasti. -
Re-list in the last week of September 2023.”

That the copy of the order is Annexed as D.

11.That to examine the status of compliance by review applicant , of measures
suggested by joint cpmmittee constituted by this Hon’ble Tribunal vide
order dared 16.09.2020 in O.A. No. 995 of 2019 and in compliane of the
Hon’ble Supreme Court Directions undersigned constituted a committee of
Deputy District Magistrate, Didihat as chairman, District Mining Officer,
Geology and Mining Department, Pithoragarh, Forest Officer, Pithoragarh,
Executive Engineer, Irrigation Division, Pithoragarh and Regional Officer,
Uttarakhand Pollution Control Board, Regional Office Haldwani, vide

~w=daw nmber-1784/30-Mining/2022-23 dated 06.06.2023. That report of
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PRI WA Ya @fed G,
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SRITT fIvas AT AD AR AT-1784 / TG—GH / 202223 fQAIE 9T 06, 2023
3 g RY T A& @ aguen § Ao Soow wmEeE, T8 Reeh d ARm Rifde s
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vodlo fFRew SRaReM, foo @ v § Wigg @h Ucel &9 UH-gUg, el BBl

“ue— fRiRFTE &1 wgad e fasar |

3T SWITAGAR ST Ry @ 9ga MR e Wel Y Mavad Hriarel 8
e} Ui |

Herd— IWIFEIAR |

(erger )
G e /
TR G AR |

21



71

22



72

23



73

____3_._

556. USSR §RT ol Fmfor fm, feikere @ anfege # @GR PR @01 3R
Waﬁm,wam/maaﬁqﬁﬁaﬁﬁﬂaﬁ%gamzﬁaﬂﬁwmw%w
&9 @ sreed fRur ¥ w89 areh grg wd) § gda § Hear SAT el AT W4T @9
U, T YA 8T B W& B | B Wer 2| (Fold—7)

557. FrE™T & vy ueemErTid Wed o 9 T gReT GUR e U8 TR S
W ¥ UCSTIRE §T S BRIl Al O Sad GREm daR o o e wi
(@en Siowodlo / Wreeive) @ werar & fhar ofFT wwig e & el Ao s g
afreor dor Rrenfe welgg & el @ 7 § @ S gREtEd BF B PRI
S GRET AR B P & e o weT| ol YR awe q wEl @ rgAfd
UK B R HAUUH I GRel dIaR @ Ao g frar S| UeeEMRe g1 IR
AT WY UF [ &1 WIS Wl B | (HedH—8)
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